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Gandhamardan Hill Region, | urge the Government to declare and designate it as a
biosphere reserve. Thank you.

MR. DEPUTY CHAIRMAN:The hon. Member, Smt. Mamata Mohanta (Odisha),
associated herself with the matter raised by the hon. Member Shri Sujeet Kumar.

Now, Shri K.R.N Rajeshkumar — Demand for increase in wheat allocation to
Tamil Nadu; not present. Dr. John Brittas — Demand to assist Kerala in rehabilitating
landslide victims in Wayanad District; not present. Shri Neeraj Dangi — Demand for
removal of 18 per cent GST on insurance policy for senior citizens; not present.
Shri Manoj Kumar Jha — Need for enhancement of honorarium for ASHA workers; not
present. Now, Shri Satnam Singh Sandhu.

Increasing cases of grabbing NRIs' properties in our country
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MR. DEPUTY CHAIRMAN: The hon. Member, Shri Sujeet Kumar (Odisha)
associated himself with the matter raised by the hon. Member, Shri Satham Singh
Sandhu. Now, Question Hour.

12.00 Noon
ORAL ANSWERS TO QUESTIONS

Prime Minister's Employment Generation Programme

*166. MS. INDU BALA GOSWAMI: Will the Minister of MICRO, SMALL AND MEDIUM
ENTERPRISES be pleased to state:

(a) whether any financial assistance is provided to unemployed youth to start a
business under Prime Minister's Employment Generation Programme
(PMEGP);

(b) if so, the details thereof; and

(c) whether there is a provision of granting loan to start own business under the
said Programme, if so, the details thereof?

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI JITAN RAM
MANJHI): (a) to (c) A statement is laid on the table of the House.

Statement

(a) to (c)To assist prospective entrepreneurs including unemployed youth in
setting up of new enterprises in the non-farm sector, financial assistance is provided
in the form of Margin Money (I\/II\/I) subsidy on the project cost under the Prime
Minister’s Employment Generation Programme (PMEGP) being implemented by
Ministry of MSME, through Khadiand Village Industries Commission (KVIC).

The categories of beneficiaries, applicable subsidy rates and percentage of
contribution under PMEGP is given below:
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